
/(>

CENTRAL ADfliN IS.TRATIUE TRIBUPJAL
PRINCIPAL BENCH ,l\iElJ DELHI

C,P»No.12S/94 in
0.A,No,181 6/89

Neu Delhi, This the 27th Day of October 199^

Hon'ble Shri Justice S,C,f1athur,Chairman

Hon'ble Shri P,T»Thiruuenqadam^['1efnbi3r(A)

Shri Subrata Chatterjee,
s/o 3h, A K Chaterjee

aged about 43 yearsf uorked" as Electrical Fitter
uith Northern Railuay? Diesel Shed,Tughlakabad
New Delhi,

r/o B~73, Sector III, l/idyut Uihar
Post Shakti Nsgsr, Dist, 3onbhadrapur(UP),

,,Applicant

By Shri Waheah Sriuastaua

U ersus

Shri POasih-Uz-Zaman
General Manager
Northern Rsiluay
Baroda House
Neu Delhi, .^Respondent

By Shri H K Ganguani,Advocate

0 R D E R(oral)

Hon*ble Shii Justice S>C,f'1athur,Chairman

1. The learned counsel for the applicant has

s'tated that the Judgemsnt of the Tribunal has

since been complied uith. In viow of the ststemsnt

contempt application is rejectBd and the notice

is discharged. There shall be' no order as to
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(p ,T.Thiruvengadam) (S.CJIathur)
flsmbBr(A) Chairman
27.10.94 27,10,94 •
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